
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Thursday,19th December 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/6675/2021 SUSMITA DAS AND 4 ORS
            Versus
THE UNION OF INDIA AND 5 ORS

MR. R MAZUMDAR
MRS P RAI
MR H BEZBARUA

MR. B CHOUDHURY (SC,
APDCL, R-2,3)
MR. B SARMA (SC, RAILWAYS,
R-1)
MR. B DEORI (GA, ASSAM, R-
4,7)
MR. M BORAH (R-6)
MS B BORA (R-6)
SC, RAILWAY

2 WP(C)/842/2023 SMT. MANIKA KALITA DEKA
            Versus
THE STATE OF ASSAM AND 8 ORS.

MR. S KALITA
MR. S KAKATI
MR P DAS
GUNJAN DAS

GA, ASSAM

3 WP(C)/6033/2023 SUJIT KUMAR NAG
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. U N CHATTRY
MS A GOGOI
MR. O LASKAR

SC, SEC. EDU.
SC, FINANCE

4 WP(C)/6050/2023 BUDDHESWAR RABHA
            Versus
THE STATE OF ASSAM AND 8 ORS

MR S DAS
MR. R MAJUMDAR

SC, P AND R.D.
GA, ASSAM

5 WP(C)/6932/2023 AJOY DAS
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. U SAIKIA
MR. Z ISLAM

GA, ASSAM
MRS. K BARPUZARI (R4)
MR. A CHAMUAH (R4)
MR. J KALITA (R4)

6 WP(C)/3598/2024 THE UNION OF INDIA AND ANR.
            Versus
KANAK CHANDRA BARMAN (RETD.) AND
20 ORS.

SC, I A AND A D
MR. R K TALUKDAR

MR S NATH (R-3 TO 10,
12,13,15,18,19,21,14,16,17,20)
MS R MEDHI(R-3 TO 10,
12,13,15,18,19,21,14,16,17,20)

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 19/12/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MD. I HUSSAIN 22-11-2024 To 20-12-2024
4) MR S SARMA 22-11-2024 To 15-02-2025
5) MR J DAS 28-11-2024 To 31-12-2024
6) MS. D SAIKIA 04-12-2024 To 10-01-2025
7) MR. A R BHUYAN 03-12-2024 To 03-01-2025

 1/2 

https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010179532021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029272023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228302023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217992023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010264492023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010136702024


8) MR. B K DAS 05-12-2024 To 20-12-2024
9) MS. P DAS 05-12-2024 To 20-12-2024
10) MS.SHOMA DASGUPTA 04-12-2024 To 20-01-2025
11) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
12) MR. S SINHA 05-12-2024 To 20-12-2024
13) MR. R HUSSAIN 06-12-2024 To 20-12-2024
14) MR J ISLAM 10-12-2024 To 24-12-2024
15) MR I HASSAN 11-12-2024 To 20-12-2024
16) MR B PRASAD 09-12-2024 To 20-12-2024
17) MR. S K SAHARIAH 10-12-2024 To 20-12-2024
18) MR. T ISLAM 12-12-2024 To 31-01-2025
19) MR. R P HAZARIKA 17-12-2024 To 21-12-2024
20) MS. B CHOWDHURY 18-12-2024 To 20-12-2024
21) MR D BHATTACHARYA 20-12-2024 To 06-01-2025
22) MR A K DAS 19-12-2024 To 04-01-2025
23) MR. S P ROY 20-12-2024 To 20-12-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Thursday,19th December 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 RSA/298/2018 MUSTT. ALEKA BANU and 3 ORS
            Versus
MD RAFIQULLAH DEWAN and ANR

MR. D MAZUMDAR
MR.P BORAH
MS. H SARMA
MR.P SHARMA
MR.B C SAIKIA

MR. A R BHUYAN (R-1)
MR. N HAQUE (R-1)
MR N Z CHOUDHURY (R-1)
MR N A MAZARBHUIYA (R-
1)

2 Cont.Cas(C)/59/2020 SYEDA ANJUARA BEGUM AND ANR.
            Versus
PREETOM SAIKIA, I.A.S. AND ANR.

MR. SURAJIT DAS
MR. S S S RAHMAN
SYED BURHANUR RAHMAN
MR A W AMAN
MR SARFRAZ NAWAZ
MR S A BARBHUYAN
MR S T ADNAN

MR. D SAIKIA
MR S M T CHISTIE
MS SURAYA RAHMAN
MR A CHALIHA

3 RSA/49/2021 FEDDUS ALI AND 3 ORS.
            Versus
ABUL KALAM AND 4 ORS.

MR. M A SHEIKH
K U AHMED
MS P SARMA
MS N HASAN
MS F INTAZ

DR. B AHMED (r-1,2,3)
MR. N HAQUE (r-1,2,3)
MR. S R BARBHUIYA (r-
1,2,3)
MR M HUSSAIN (r-1,2,3)

4 WP(C)/7108/2023 JALIL UDDIN SK
            Versus
THE STATE OF ASSAM AND 4 ORS

MR G U AHMED
MR. R ISLAM

SC, ELEM. EDU

5 WP(C)/7415/2023 KARIM UDDIN AHMED @ MD KARIM
UDDIN AHMED
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A M S MAZUMDER
GK GOGOI

SC, ELEM. EDU
SC, SSA

6 Crl.Pet./673/2024 SMT. SONIYA DEVI
            Versus
THE STATE OF ASSAM AND ANR.

MR. A B SIDDIQUE PP, ASSAM

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 19/12/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
3) MD. I HUSSAIN 22-11-2024 To 20-12-2024
4) MR S SARMA 22-11-2024 To 15-02-2025
5) MR J DAS 28-11-2024 To 31-12-2024
6) MS. D SAIKIA 04-12-2024 To 10-01-2025
7) MR. A R BHUYAN 03-12-2024 To 03-01-2025
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010004502015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010012502020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010053572021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010274262023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010287912023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010115912024


8) MR. B K DAS 05-12-2024 To 20-12-2024
9) MS. P DAS 05-12-2024 To 20-12-2024
10) MS.SHOMA DASGUPTA 04-12-2024 To 20-01-2025
11) MS SUPRIYA DASGUPTA 04-12-2024 To 31-01-2025
12) MR. S SINHA 05-12-2024 To 20-12-2024
13) MR. R HUSSAIN 06-12-2024 To 20-12-2024
14) MR J ISLAM 10-12-2024 To 24-12-2024
15) MR I HASSAN 11-12-2024 To 20-12-2024
16) MR B PRASAD 09-12-2024 To 20-12-2024
17) MR. S K SAHARIAH 10-12-2024 To 20-12-2024
18) MR. T ISLAM 12-12-2024 To 31-01-2025
19) MR. R P HAZARIKA 17-12-2024 To 21-12-2024
20) MS. B CHOWDHURY 18-12-2024 To 20-12-2024
21) MR D BHATTACHARYA 20-12-2024 To 06-01-2025
22) MR A K DAS 19-12-2024 To 04-01-2025
23) MR. S P ROY 20-12-2024 To 20-12-2024
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